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(b) A military Court of Inquiry has 
been ordered to investilale the cause of 
the accident. Suitable disciplinary action 
will he taken alainst the persons responsi-
-ble for the accid(:nt after receipt and exa-
mination of the findings of the Court of 
Inquiry. 

FOREIGN FlLM FESTIVALS 

2914. SHRI ARJUN SINGH BHADO-
RIA: Will the Minister of INFORMA-
TION AND BROADCASTING he pleas-
·ed to refer to the reply given to Unstarred 
"Qnestion No. 1 on the 22nd May, 1967, 
and state: 

(a) whether the information asked for 
therein has since been collected; 

(b) if so, the details thereof; and 
(c) if not, the reasons for the delay? 
THE MINISTER OF INFORMATION 

AND BROADCASTING (SHRI K. K. 
SHAH): (a) and (b). Not yet, Sir. 

(c) The informatioD in respect of parts 
(c), (d) and (e) of the previous question 
is being compiled by the Reserve Bank 
of India, Bombay and, will be laid on 
the Table of the House in due course. 

SHARAT EARm MOVERS Lm., BANGALORE 

2915. SHRI G. Y. KRISHNAN: Will 
the Mini~er of DEFENCE he pleased to 
stale : 

(a) the time schedule fixed for starting 
the Earth Movers Industry in the Kolar 
Goldfields areas; 

(b) the types of tractors and crawlers 
proposed to he manufactured therein; 

(c) Whether it is a fact that a Japanese 
finn who are collaborating with Bharat 
Earth Movers Ltd. have criticded their 
functioning; and 

(d) if so, the reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISI'RY OF DEFENCE (DEFENCE 
PRODUCTION) (SHRI L. N. MISHRA): 
(a) According to the Govt. sanction of 
July 1965, the Kolar Factory of Bhara! 
Earthmovers Limi'led was to he c:ommis-
sioned in 1968-69. The Crawler Tractor 
portion of the Factory is expected to he 

commissioned progreasively from the 
end 1968. Due to diflicuIties of foreign 
exchange Heavy Earth-Moving Equipment 
portion of the Project has been c1eared 
only in August 1967 and for it a revised 
time schedule is being drawn up. 

(b) The product-mix of the Factory will 
be the following:-

(A) Crawler Tractors: 
(i) Komatsu D-I20 Cra wIer Tractor 

(235 H.P.) 
(ii) Komatsu 0-80 Crawler Tractors 

(165 H.P.) 

(B) Earthmcwing Equipment (Le-
Tourneau Westinghouse): 

(i) Model 'C' Motorised Scrapers 
(290 H.P.-14 Cubic Yards Sh~ck) 

(ii) Model 'C Motorised Rear-dumps 
(290 H.P.-14. 7 Cubic Yards Struck) 

(iii) Model LW-3S Hauipak Rear-Gumpers 
(25 Tons-22.2 Cubic Yards Struck) 

(iv) Model 440 Motorgraders 
(115 H.P.-23,OOO Lbs.) 

(c) Government is not awaro of any 
such criticism. 

(d) Does not arise. 
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